
O.A. No. 341 of 2008 

Order dated: 11.05.2009 

CC-)- RAM: 

Hon'ble Mrjust'-e K Tj ic 	iwikappan, N-t.ember(j) 
Hon'ble 	F Mr. CA-Moliapatra- Py'lember (A) 

We have heard Mr. A. Kanungo, U., Counsel for 

the applicant mid Mr. S.K.C~Jia. Ld. Stwidilla Counsel for 

the Respondents, 

Ld. Counsel for the Respondents wants to 

withdraw the O.A. Prayer is aflowed without prejudice t(--) the 

apphcant to approach thlis Tribimal in the 1-,Aer stage vVith 

proper O.A., ifsc) desired. 
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